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ABOUT SATHYABAMA Sqthyqquq Institute of Science
and Technology (A Christian Minority Institution) formerly
known as Sathyabama Engineering College was established
in 1987 by Dr. Jeppiaar. It is a premier institute imparting
knowledge in the areas of Engineering, Science, Technology,
Law and Education. The institution's progress and
contribution to the field of technical education for over two
decades resulted in granting Deemed University status on
16th July, 2001. The University has been awarded as
Category "A" University by Ministry of Human Resources
Development (MHRD), Government of India and accredited
by NAAC with Grade "A" in the year 2017, certified with
DNV-GL ISO 9001 standard and offering exemplary
education from last 3 decades.

Untiring efforts of staff, students and management and

positive academic ambience prevailed in the campus had
made University to be ranked as 2nd among Private
Universities in Tamilnadu by National Institutional Ranking
Framework, Ministry of Human Resource Development,
Government of India. University also declared as one among
the top 31 deemed to be Universities by the Times Higher
Education Ranking and also ranked four stars in QS
International Ranking in 201 8.
The Institution has written a special page in the history of
space research on 22nd June 2016 with the launch of
“SATHYABAMASAT” in association with ISRO. Our motto is
“TOGETHER FOR BETTER TOMORROW?” and our mantra of
success is “LEARN TODAY AND LEAD TOMORROW?”
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ABOUT SCHOOL OF LAW Sathyabama School of Law
aspires to be an internationally-renowned centre for
research and teaching in law. School of Law is dedicated in
advancing human dignity, social welfare and justice through
knowledge of law. School of Law offers B.A.LL.B (Honours),
B.Com.LL.B (Honours) and B.B.A.LL.B (Honours) Programmes.
Our courses are academically rigorous, informed by the
latest research. Courses are taught by dedicated, efficient
and industrious faculty and a cadre of intellects that includes
respected judges and experienced practitioners. We work
with a wide variety of groups including the legal profession,
policy makers, research bodies and organizations. This
reflects our strength in many fields of legal and socio-legal
research and this give our students the opportunity to interact
with internationally-respected scholars. Our programmes
will prepare students for a career in the legal profession and
beyond. The curriculum has been designed to provide with a
strong foundation in the core subjects coupled with
opportunities to pursue optional courses in areas of
undergraduate's choosing.

One of the unique facets of the School of Law is the
opportunity provided for students to take part in both
national and international competitions. This allows students
to expand on the knowledge obtained through the
compulsory moot and internal competitions whilst also
affording the opportunity to meet fellow students across
numerous institutions. These will enhance the required
qualities in the dynamic legal industry. Students will acquire
the legal knowledge, skills and values needed to help others
and to distinguish themselves by making a true impact upon
the world.

ABOUT THE CONFERENCE: The Conference is for creating
a unified foundation for the Sustainable Development,
research, practice and education. The conference aims to
provide intellectually fertile platform for exchange of ideas,
concepts, perspectives and opinions on Sustainable
Development. The conference also aims at mind provoking
panel discussion sessions by eloquent speakers, providing
knowledge and sharing their vision and experiences on the
subject.

The Conference will invite presentations and papers on the
following themes:
Sub themes:
Sustainable development legislative perspective.
Sustainable development and judicial approach
Economic Sustainability
Environmental Sustainability

Socio Cultural Sustainability.

Sustainable Human Development

Sustainable Consumption and Production

Poverty Eradication

Sustainable Management

Technological Development

Corporate Governance towards Sustainable Development
Accountability Ethics and Security

Sustainable Tourism

Renewable Energy and Energy Efficiency & Standards
Agriculture, Climate and climatic changes

Ecology and Biodiversity Conservation

Green energy systems

Hazardous waste and waste treatment/Management
Innovative clean technologies

These Themes are not exhaustive; Authors are open to work
on any topic related to above-mentioned theme. Proposal
ideas that extend beyond these thematic areas will also be
considered.

Who Can Attend?

The national Conference on Sustainable Development is the
premier interdisciplinary forum for social scientists, life
scientists, engineers, and Legal practitioners to present their
latest research results, ideas, developments, and
applications in all areas of Sustainable Development on the
areas of Environmental, Health, Energy, Economic, and
Socio-Cultural Issues. The conference will bring together
leading academic scientists, Attorneys, Advocates, Students
researchers and scholars in the domain of interest
PUBLICATION OPPORTUNITY

After peer review, selected papers/articles will be
published in UGC approved Journal with Impact Factor. If
Selected for Publication, each author /co-author shall pay an
additional amount of Rs.500/-towards publication charge.
There can be maximum only one Co-author. Co-author has to
register separately once the Abstract has been accepted.

Guidelines for Submission of Manuscripts

Paper Title

Author particulars- Name Designation, Address, E-mail and phone
number

Abstract within 250 words in italics with 5 keywords

Full paper should not exceed 6000 words

- Title: 14 pts. Centered, Times New Roman

+ Abstract: 10 pts. Italic, Times New Roman

+Text: 12 pts, single line, Justified, Times New Roman

- References: Use APA style for references

- Tables and figures: Included in the text, centered and numbered

Note: The editors have every right to make changes or
modifications in the paper to make it suitable for publication.
Decision of Editorial Board is final.
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